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Mr. Speaker: That would be more 

or less a matter ot opinion.
Shri T. K. Chaadhui: What I want 

to know is whether companies which 
had Invested capital in India but are 
incorporated in foreign countries are 
being encouraged to compete with 
Indian concerns.

Shri T. T. Krishnamachari: I am
not able to understand the purport 
of this question but I would neverthe
less say that the position is somewhat 
different in regard to companies which 
are already established. What these 
two statements refer to are in regard 
to companies that have been sought 
to be established after 1943 and 1949. 
So, if the hon. Member has in mfod 
companies which were established 
earlier the policy indicated would 
not apply to them.

C l o s u r e  o f  M i l l s

*106. Dr. Ram Sabhag Singh: Will 
the Minister of Commerce and Indus
try be pleased to state:

(a) whether it is a fact that some 
cloth mills of Western India had ex
pressed fear of the closure of the mills 
because of water scarcity; and

(b) if so, where those mills are 
located?

The Minister of Commerce and 
Industry (Shri T. T. Krishnamachari):
(a) and (b). Four Mills of Western 
India have given notice of closure 
because of water scarcity. One is in 
Jalgaon, the other at Baroda, and two 
in Bhavnagar. None of these four 
has actually closed.

Dr. Ram Subhag Singh: May I know 
whether any arrangement has been 
made by the Central Government or 
the State Governments to remove the 
water scarcity in those mills?

Shri T. T. Kri^mamachari: These
mills have merely given notice but 
they continue to work. Apparently 
the scarcity is not so acute.

Shri Kasliwal: Is it not a fact that 
certain mills have closed down for 
want of power instead of water sup
ply?

Shri T. T. Krishnamachari: Maybe.

D e v e l o p m e n t  o f  A s s a m  V il l a g e s

*107. Shri S. C. Samaata: WiU the
Minister of Planning be pleased to 
state:

(a) whether the pilot project for de
velopment of Assam villages has been 
launched;

(b) if so, when and where;
(c) what is the primary object of the 

Scheme; and

(d) how the expenditure of the Pro
ject will be met and how long it will 
take to complete the Scheme?

The Minister of Planning and River' 
Valley Schemes (Shri Nanda): (a)
and (b). I presume the hon. Member 
is referring to Community Projects. 
Assam has been allotted two Commu
nity Projects, one in the Cachar District 
and another in the Darrang District, 
and two development blocks in the 
tribal area. Work on these is ex- 
p^ted to commence early in October 
in time for the Rabi season.

(c) The central object of a Com
munity Development Project is to 
secure the fullest development cf the 
material and human resources the- 
area. The attainment of this objectr 
in rural areas demands urgent mea
sures for a rapid increase in food and 
agricultural production.

(d) Expenditure in foreign cur
rencies will be met through allotments 
from Fund A under the Indo-U. S. 
Terfinical Cooperation Agreement. 
Rupee expenditure will be met partly 
by the Central Government from the 
Special Development Fund, called 
Fund B, and partly by State Govern
ments. It is expected that v^ork cn 
the projects will be completed in three 
years.

Shri S. C. Samanta: May I know 
what other development projects  ̂ for - 
villages are to be launched by either 
the State Governments themselves or 
in co-operation with the Central 
(]k)vernment?

Shri Nanda: There is another pro
ject under an agreement reached 
w t̂h the Ford Foundation and that 
was expected to start' in February this 
year.

Shri S. C. Samanta: May we know 
whether Governmient contemplate to 
take the assistance of non-officiai 
bodies in the execution of these works?

Shri Nanda: Yes, Sir. in as large a 
measure as possible.

Shri T. S. A. Chettiar: May I know 
what kind of work the Ford Founda
tion propose to contribtite in this area?

Shri Nanda: In those projects  ̂ work, 
of practically the same nature but o f 
a restricted kind is going to be carried : 
out—ft will be mostly agricultural- 
extension work.
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Shii Brohmo-Chondhory: May I
"know whether such projects will be 
-worked in hill areas of Assam?

Shri Naada: These two are in the 
"hiU areas.

Shri Brohmo-Choudhiiry: Cachar
is not a hill area*.

Shri Nanda: What is his question?
Shri Brohmo-Choodbnry: May I

know whether these projects will be 
-worked in hill areas also?

Shri Nanda: Two development blocks 
Tiave been reserved for the hill areas.

Jonab Amjad AU: What about the 
plains tribal areas? For plains have 
got tribal areas also.

Shri Nanda: These two development 
areas are for tribal areas.

Jpnab Amjad All: Will he mention 
the names of the areas, whose tribals 
are going to be benefited by this?

Mr- Speaker: The hon. Minister 
understands that these projects are in 
the hill areas. Yes, Mr. Hazarika.

Shri J. N. Hazarika: When will the 
work be actually started, or has it 
already been started?

Shri Nanda: The decision taken Is 
that survey for these projects will be 
completed by the middle of July; pro
ject estimates will be furnished by the 
31st of July; these will be approved 
by the 15th of August; and full opera
tions will be started by the 1 st of 
October.

Shri S. C. Deb: Is it under the con
templation of the Government of India 
to start any such project in the dis
trict of Cachar? If so, when?

(b) and (c). Not recently. Celling 
was fixed more than a year ago to 
bring relief in camps in line with 
maintenance allowance in Colonies.

Shri Nanda; Yes, Sir. 
in mind.

We have It

D o l e  t o  D is p l a c e d  P e r s o n s

♦108. Shri A. C. Guha: Will the
Minister of Rehabilitation be pleased 
to state:

(a) the weekly or monthly dole 
given to individual displaced persons 
residing in camps;

(b) whether recently a celling has 
been fixed for each family irrespective 
of the number of members in the 
family; and

(c) if so, the reason therefor?
The Minister of Rehabilitation (Shri 

A. P. Jain^: (a) A statement giving 
the required information is laid on the 
"Table of “the House.

STATEMENT
Doles given in camps to displaced 

persons from East Pakistan
(1) When given in cash or in Kind—

(i) Rs. 2 per week per child
below 8 years in cash or its
equivalent in kind.

(ii) Rs. 3 per week per adult
(above 8 years) in cash or 
its equivalent in kind.

(2) When given in cash and kind—
(i) Rs. 1/6/- per week per child 

below 8 years in cash plus 1 
seer 3i chattaks of rice and 
3i chattaks of Dal per week.

(ii) Rs. 2 per week per adult
(above 8 years) in cash plus
2 seers 7 chattaks of rice and
7 chattaks of Dal per week.

Shri A. C. Gnha: May I know what 
is the ceiling fixed for each family?

Shri A. P. Jain: Ordinarily Rs. 50 
and in hard cases up to Rs. 60.

Shri A. C. Guha: Irrespective of the 
individuals in the family?

Shri A. P. Jain: Yes. Ceiling means 
that.

Shri A. C. Guha: Has the Govern
ment of India received qny complaints 
that this ceiling has been . working 
very hard on them, because some 
families consist of eight or ten 
individuals?

Shri A. P. Jain: No.
Shri A. C. Gnha: Am T t o  under

stand that the Government has not 
received any complaint?

Shri A. P. Jain: Yes.
L o a n s  t o  D is p l a c e d  P e r s o n s

♦109. Shri A. C. Guha: Will the
Minister of Rehabilitation be pleased 
to state:

(a) at what rate the house building 
and small trades loans are given to the 

persons of rural and urbjm
jBolcmlei;

Xb)' whether these loans are given in 
one lump or in instalments; and

(c) if in instalments, the usual in
terval between two instalments?




